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{¢) The following broad guidelines
are kept in view for selecting feature
filmg for Smport;

1. The film should provide good,
healthy and wholesome en-
tertainment to the puble.

2. Films, the thematic content of
which may have the effect of
undermuning pur national
institution and our value syr-
tem should not be immported,
even if they are otherwise of
good quality and not objec-
tionsble frora the Ceansor'y
point of view.

8. The films imported should be
of high quality both techm-
cally and in terms of the
cinematic art.

4. They should not depict vio-
lence, nudity or sex

5. They should contribute to the
healthy development of the
public taste and the promo-
tion of goodwill and harmony
among all sectiong of the
people and among peoples of
different countries.

1200 hrs.
PAPERS LAID ON THE TABLE

CERTIFIED ACCOUNTS OF NATIONAL CO-
OPERATIVE DEVELOPMENT CORPORATION,
New DeLar aAnp  1973-7¢  wItH
AUDIT REPORT AND REVIEW AND ANNUAL
REPORT OF HinDUSrayw MACHINE TOOLS
LTp, BANGALORE FOR 1974.75

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A C
GEORGE): I beg to lay on the
Table—

(1) A copy of the Certifled Accounts
{(Hindl and Englhsh versions) of the
National Cooperative Development Cor-
poration, New Delhj, for the year 1973-
74 together with the Audit Regort
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thereon, under ’'sub.section &) o sete
tion 17 of the National Coopeiative
Development Corporation Act, 1062.
[Plated in Library. See Mo, LT-10611/
76}

(2) A copy each of the following
papers (Hindf and English versions)
under sub-section 1) of section
619A of the Companies Act, 1956:-—

(1) Review by the Government on
the working of the Hindustan
Machine Toolg Limited, Banga-

, lore, for the year 1974-73

(i) Annual Report of the Hindus-
tan Machine Tools Limited,
Bangalore, for the year 1974
75 along wilth the Audited Ac-
counts and the comtments of
the Comptroller and Auditor
General thereon [Placeg 1n
Labrary. See No. LT-10512/
761.

TWENTY-FIrTH RerorT O UPSC FOR
1974-75 AND STATFMEINT FOR DELAY

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA) I beg
to lay on the Table—

(1) A copy of the Twenty-fifth Re.
port (Hindh and English versions) of
the Union Public Service Commussion
for the period 1st April, 1974 to 3ist
March, 1975, under article 529(1) of the
Constitution

(2) A statemeni (Hindi and English
versions) showing reasons for delay m
laying the above Report, [Placeqd in
Librery. See No. LT-10513/76].

ANNUAL REPORT OF PRAGA TOOLS LTD,,
SECUNDERALAD FUR 1074-75

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK): I beg to lsy on the Table
a copy of the Annual Report (Iindi
and English versions) of the Praga
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“Tools Limited, Spcundarabad, for the
ar 1074-73 along with the Audited
and the comments of the
Comptrofler and Auditor General
thereon, under sub-section (1) of sec.
tion 619 of the Companies Act, 1058,
fPlaced in Library. See No. LT-10514/
763,
REVIXW AND ANNUAL REPORT OF NATION.
ox PRroyecrs CONSTRUCTION CORPORA-
o8N LTD., New DELni ror 1874-75

st dwem § gl (s
figex sa) : & swAY wfufaw,
1956 ¥t gTT 619% #Y I04TYY (1)
® weatr freafafgs oot (Fedt aar
%A gvw) &Y qF  oF wfr gur
R ¥ TEATY :
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) Fecqforer

[Placed in Libriry. See No. LY.
10515/76.]

RuUsBER (AMENDMENT) RULES, 1976

FTHE DEPUTY MINISTER IN THE
MINISTRY OF COMMBERCE (SHRI
VISHWANATH PRATAP SINGH). I
lag to lay on the Table & copy of the
Rubber (Amsndment) Rules, 1096
@hndi and Engliky versions) publisbed
in Notifiestion No, GAR. 241 in Ga-
spite of India dated the 21st February,
i,
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COMMITTEE ON ABSENCE OF MEM-
BERS

TweExTY.FIrYH REPORT

SHR! PURUSHOTTAM KAKOBD-
KAR (Panjim): I beg fo present the
Twenty-fifth Report of the Commuttee
on Absence of Members from the Sit-
tings of the House.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

EIGHTY-FIRST REPORT

SHRI DAMODAR PANDEY (Hazar{-
bagh): I beg to present the Eghty-
first Report of the Committee on Pub-
lic Undertakings on Action Taken by
Government on the recommendations
confainad in the Sixty-seventh Report
on Fertilisers and Chemicals Travan-
core Limited

e —

STATEMENT RE. AGREEMENT

BETWEEN INDIA AND SRI LANKA

ON MARITIME BOUNDARY IN

GULF OF MANAAR AND BAY OF
BENGAL

THE MINISTER OF EXTERNAL
AFFAIRS (SHRY! YESHWANTRAO
CHAVAN): I rise to place before tha
House the two agreements that have
been signed with Sri Lanka on 23rd
March, 1976 in New Delhi The first
Agreement relates to the Maritime
Boundary between India and Sri
Lanka in the Gulf of Manaar and the
Bay of Bengal and Related Matters.
Consequent upon the signing of the
Agreement, there was also an ex-
change of Letters regarding the regn-
lation of fishing by Sri Lanka fishing
vessels in the Wadge Bank. This Ex-~
change of Letters also constitutes an
agreement between the two countries.

The meatitime boundary betwerm

was gttied by & similar Agresment
in June 1874 With the Siguing of



